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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CRI' M NAL APPEAL NQ(s). 1334 OF 2004

STATE OF M P. Appel lant (s)

VERSUS

KEDAR YADAV Respondent ( s)

(Wth office report )

(For final disposal)

Date: 17/11/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTICE S.H KAPAD A
For Appellant(s) M. S.K Dubey, Sr. Adv.

M. C.D. Singh, Adv.
M. Merusagar Samantaray, Adv.
For Respondent (s) R C. Pandey, Adv.
R. D. Rat hore, Adv.

Uday Kumar, Adv.

= s 5%

K. K. Gupta, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

Argument s heard.



Judgment reserved.

(Shashi Sareen) (Madhu Saxena)

Court Master Court Master
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